RAJYA SABHA

Monday, the 13th August. 2007/22 Sravana, 1929 (Saka)
The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.
FELICITATIONS TO THE CHAIRMAN

THE LEADER OF THE HOUSE (DR. MANMOHAN SINGH): Mr. Chairman, Sir,
I welcome you to this august House with a great sense of joy and pride. I have been a
Member of this House for over 16 years. So. I say with all sincerity that you come in a
long line of distinguished Chairpersons and you come with great distinction. You have
had a distinguished service as a diplomat representing our country in important capitals
of the world and the United Nations. More recently, you have also served the cause if
education as Vice-Chancellor of the Aligarh Muslim University and the cause of
impowerment of all our minorities as Chairman of the Minorities Commission. Your
professional record, your sincere commitment to the ideals and values that define our
public, your patriotism and your concern for the well-being and welfare of our people e
earned you the respect and admiration of our people. Sir, I am sure, all of this will and
you in good stead in the years to come as you discharge your onerous responsibility. Sir,
this House has a unique position in our Republic. It is both a House ates and a House of
Elders. As a House of States, it offers a unique platform for / region of our country to
have its voice heard in the highest Councils of Government. House of the Elders, we are
called upon to reflect with patience and sobriety on ssues of the day and legislations at
hand. I am sure. Sir, with your wide-ranging rience, you will provide guidance and
balance to the proceedings of this august se. Sir, I have witnessed the proceedings of
this House for many years, as itsmber for the past 16 years and as an official of the
Government of India for almost two decades before that. This House has been witness
to some very enriching and enlightening debates. However, in recent years, we have
also witnessed with profound concern and sadness repeated disruptions of proceedings
and a regrettable unwillingness on occasions to engage in informed dialogue and
discussion. I hope, Sir, all of this can be put behind us and we can restore to this House
a sense of dignity and decorum that is expected of this august House. Sir. I stand here,
to assure you of the sincere operation of our Government and all constituents of the
United Progressive Alliance. of us must work together to ensure that this House echoes
the heartbeat of the n people and lives up to their expectation. Sir, I wish you well and
wish you the discharging your onerous constitutional responsibilities. I thank you, Sir.
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THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH): Mr. Chairman, Sir, on my
personal behalf, on behalf of the party, which I have the honour to represent, and on behalf of
the office that I hold, constitutionally, as the Leader of the Opposition, I felicitate you on
the assumption of this office. I greet you for becoming a Member of this Assembly. It is a very
distinguished club. Very few have the honour of carrying a suffix of just two letters, that is,
M.P. These two letters are, I believe, letters of great distinction. Please accept our
collective and my personal congratulations on your election, too, as the Vice-President of the
country. I have personally advocated that high constitutional offices must remain above
contention. They ought to be the result of building of consensus, not the outcome of an
election. But that, nevertheless, is now something that we seldom witness because, perhaps,
there is a misunderstanding about the true meaning or the import of the word consensus'.
Consensus is the distillation of consultation. Consensus is not merely our abiding by the
wishes of the majority. And, it is one of the tragedies of the present state of our politics that you
witness that particular phenomenon more and more on the decline.

Sir, I also wish to state, with all humility and regard for the Chair and the office that you
occupy, that this Chair is indifferent to political persuasion once the election is over; it is
indifferent to caste, communities, sects. Here, of course, we don't see that. But in
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the other House we do see a balance, a scale in which the two pans are evenly balanced.
There is a meaning in that. We just recently heard the hon. Prime Minister and the hon.
Deputy Chairman. The Prime Minister also informed us of the number of years that he
has served in this Assembly. Yes, Sir, there are others, too, who have served. I have had
the benefit of serving for seven terms in Parliament now, in both Houses of Parliament
—three in that and now in this. I wish to share with you just two or three things. One is
that in the State of our Republic this House, this particular House, is the Council of
States, the Rajya Sabha. As originally intended the Council of States looked after the
interests of the States. Over the years, a tendency and an unstated convention has
evolved/developed that we will not be discussing matters, in this Assembly, relating to
States. I think, somewhere there we have, perhaps, lost the direction and the purpose
originally intended about the Council of States, the Rajya Sabha. This Assembly does
not expire. This Assembly is a continuous body. It is continuously and perpetually
renews itself every two years. It is a mistake to consider it equivalent of either the US
Senate or the British House of Lords. It is the Indian Council of States. I8 HIRd 1 o HHT
8,98 371 &1 Yo U8 I bl TS IehR 37T &

Sir, this, too, I want to share. It is not an apocryphal story; it is a true account. Mr.
Mavlankar was a very distinguished Speaker of the Lok Sabha. And, Late Pandit
Jawarharlal Nehru was a very eminent Indian and a very great Prime Minister, even
though I might have differences of opinion with what he did in his premiership. On one
of the afternoons in Parliament, Pandit Jawarharlal Nehru, sought urgently to consult the
Speaker on certain issues as the Prime Minister, any PM would often need to. He sent
word, « ATdIdR Sil,SIRT 3T TIRTH o Fbd & BN R § ?” To which Mr. Mavlankar

had sent work back with a short note to say, "The Speaker does not visit the Prime
Minister's Office. The Prime Minister can visit the.speake.r." I cite this, Sir, as the
distillate of the essence of the functioning of the Chair, S WTZdM - Y& $9 dTd B

57 fopam, ey 189,89 R ol JToid Argd o 3R St Tvdq aree 1,f¢ smoiea
e H godl H‘g{ﬂ‘{ﬁ?ﬂ% | I8 faRT BT aa 8 | I But I leave a thought again, here, Sir, both

for the hon. Prime Minister, with his long and distinguished career in the Civil Service,
as also of his experience as a Parliamentarian. Sir, that in a House, in an Assembly of this
nature; whether the Lok Sabha or the Rajya Sabha or the State Assemblies, it is not a
truism, it is axiomatic that the 'Government must have its way'; sessions of Parliament or
Assembly are essentially for conducting the Legislative Business. We, perhaps, did not
understand this as clearly or as appropriately when we had the honour of holding office
for some six years. The Government must have its way. But, the 'Government can only
have i'ts way, if the Opposition has its say'. If the Opposition is prevented from having its
say, there is no way that the Government will have its way. It is a vehicle, Sir, that moves
on two wheels. And, if the hon. Prime Minister has, therefore, in felicitating you, found
fit to find fault with the noise level of the Assembly, then, I think, it is a matter for the
Treasury Benches too to reflect upon, very deeply how much noise they made when they
sat where we are sitting, how much noise is contributed...(Interruptions)... It is a fact. 1
wish to, particularly, point this out because when the hon. Prime Minister found fit to
lecture us on this subject; there was no dissenting voice from here. I am aware of this,
otherwise, I would be in their Assembly. This present noise and interruption is also a
measure of the tolerance that the Treasury Benches have. I am simply expressing a view,
you have a dissenting view. Your Prime Minister has said it. Please, when an opportunity
arises, do express that dissenting note.
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But it demonstrates what I said, Sir, that for the 'Government to have its way, the
Opposition must have it say'. If you do not permit the Opposition its say, then, you will
witness what we have witnessed just now. I won't go on, Sir, in this manner.

Mr. Chairman, personally, on behalf of my party, and on behalf of the Opposition I
welcome you. I wish you well in your tenure. Of course, we will cooperate; that goes
without saying. But I wish you a term that is fruitful, beneficial for India, for the
Assembly, and for the State of the Republic. Thank you.
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SHRI SITARAM YECHURY (West Bengal): Mr. Chairman, Sir, I stand here today
to extend our heartiest congratulations and felicitations on your election to the high
office of Vice-President of India and Chairman of the Rajya Sabha.

We have heard, Sir, the hon. Prime Minister, the Leader of the Opposition and an
impeccable welcome that the Deputy Chairman had given you in chaste Urdu. It is a rare
occasion to hear such good Urdu in the House which I hope will be continued in the days
to come. But, Sir, on behalf of the Communist Party of India (Marxist) and, personally,
on my behalf, while we offer you all cooperation for running the House, we also would
like to articulate our expectations that voices of dissent in this House are never to be
subdued or suppressed. It is correct, as the Leader of the Opposition had said, that if the
Government wants to have its way, the Opposition will have to have its say. But there
are also people like us here who are supporting the Government as well as articulating
their points of view, who traditionally will not fall in your slot of the Opposition and
traditionally will not fall in that slot of the Treasury Benches but have a distinct point of
view, which we think in the interest of the country we would like to articulate. And, in
saying so, Sir, often much of the acrimony, sometimes, in this House also begins with the
presumption that if we take a contesting point of view, we are challenging the integrity
of that particular hon. Member or of that party. I wish to dispassionately convey in this
house, Sir, - and, I think, that is a tradition we expect you to maintain - that dissent,
oppositon and contrary point of view are not a charge of questioning the integrity of
anybody but are definitely questioning the infallibility of every individual, and,
infallibility is a common virtue or a vice with human race as long as we exist. So,
contesting infallibility should not be construed as contesting the integrity and you, Sir,
bring with you a vast experience to this Chair, and the experience is not merely
diplomatic or administrative but also an intellectual experience that you bring to this
Chair. Sir, as has been pointed out, the distinguished Members who have honoured this
Chair and who the Chair had the honour to have them sit here, that legacy, Sir, you
inherit, and, I expect, in the five years to come, that these standards and the benchmarks
would be only elevated to higher levels.

I would only like to assure you. Sir, once again and the House since Janeshwarji was
very eloquent in commenting on us — he has been a very senior leader; since my student
days, we used to hear the shouts of Janeshwar Mishra Zindabad in that entire movement —
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DR. V. MAITREYAN (Tamil Nadu): Mr. Chairman, Sir, I, on behalf of the AIADMK.
extend very warm and hearty felicitations to you on your assuming this august office.
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I am hopefull that with your past track record as a successful career diplomat, you
would be able to guide this House as well as, and perhaps better than, your illustrious
predecessors.

Sir, as I look at you, on my left are the Treasury Benches and on my right are the
principal Opposition. And between the two major giants we, the regional parties from
the various corners of the country, find ourselves squeezed at the centre. But you would
definitely agree that we, representing the various States, have come to occupy the centre
stage, not only inside the House, but also, outside in the country. On behalf of all of us
we assure you our full and maximum cooperation in the smooth conduct of this House.

Sir, I would also like to bring to your kind notice that more often, we, the Members
of Parliament, and in particular, people belonging to the Opposition, are viewed as
though we are disruptive elements. We are sermonised that this is a debating forum. No
doubt, this is a debating forum but it has also to be a deciding forum. It should take a
decision and when it takes a decision, its decision alone should be ultimate. When that
is denied, disruptions are inevitable.

1 am sure that as the guardian and protector of this House, you will be able to guide
us and protect us, enabling us to perform our duties also. H SR YT BT T S1ud
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AT AR & &7t 7T E | MY SWURT F IHIGIR BN 9 7 IR sTRied
ST & 37eziet o |

HEIGA,EAR T $1 YX1 e 2 fob F=a1fa SURTEUfy qim 10 G416 RIRAT &
Y H 3T 7S WG URFRT, AT A el D AT BT

HEICAT,ART A1 & b A1 rafy Sit & w9 d U g1 9 I8 Al 81 o &4
SR PI SAT DI S, GA-THH DI HATS A 9 I8 59 GG Pl Uh-Uh Hbs 1Y 3
JYINT PN 31 AT b & Dl BIAATE] el § FUTIRI ST Bl FEANT D |

HEIGA, |4l Tl & A FiFal 7 3Tad! el & IR H, 379! A9 iR &l &
R | TR B 2, BHRT A 31T9H QRT 4ear4 3iiR 3fRen © | Heley, 891 I8 fdwq & &
3YT dTel Ui @ Gyl 3 3119 [ BT YRT e UTl e R MR Fa 4l 9! 1 ave A
AN YT | $781 TRl &b A1 H Y : JATIHT a1 B gU,3TTH &l B AR 3 Blfad
YHHHATT <l § | I8 -9 &IaTe |

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): I, on behalf of my
TDP Party and United National Progressive Alliance, congratulate you on getting the
Chairmanship of Rajya Sabha. Sir, my colleague was referring to regional parties. It is
true that we represent regional parties but with national outlook. When you look to your
right side you find the ruling front and on your left side the opposition front. But if you
look straight, as people's front we sit here — UNPA and Left Front. Today we are less in
number. People say that it is a Third Front. In coming days, we are going to be in the
forefront. I request you to give reasonable opportunities to the regional parties. We
represent the views of various regions. With these words, I assure you our fullest
cooperation on behalf of my party and UNPA. Thank you.

S} el SIS (STR y<wr): FUTART FEIGa,H TS JIU=T TAT AU Igoid TS Ure]
B TP H DT $ST A WA IR AT HRAT § | ABISY,H 377200 B 8 l,dfeh RT
HRIAT BT g [ 317 ORI ISR & w9 H ST HIE18l I HIR IS, BITI-
TS gt aIfeal G AT B P BRI H,39 DRI-LAell DI T GG Dl BT
P AT TY-GRT ASRT & oY TG AT Bl Wl &I T | A9 GBI IdRT &
WY H <91 & B qdied T o7 & A1-1, HRA WAL ol TRAT B 9119 W9+
BT BT B | 3P U BF 7T TAT (YT ITET P ORB A B UHR BT AT <7 BT
BTH BT | ST MMM SR U -A1em #,H G :319T 37 F W MR AfHET Bl § |

it e RrrEmas): Gumit 98199, o9 o & IR WA 31T U] AT
BT | H S1¥ET Sl SR § o 3170 R Ao & qad s A& & AR &
™I H IS T | I A YR b Al BRIS ANl P ATHIET3N b Uil BT e g AR 3
3G AU § | I8 T BT WYY 8 3R &9 99 AN BT [ © P e o aafthe
BT ITSHT 39 TS B TTRHAT BT 3R T TS | BHRT 3R T HT G o THI A BT § |
S¥Iferg # et A% H e a1 HET AT {35 31T A 17 |Tel U8l S & Yo ufrfier
Aed & A1 & 2T F H e T o7 | S 9T 39 9% & gd ¥ WAl T Ul
ARI Fer W TERT Uga1 AT | 319 IH FHI T81 WK & 915 I | M9+ o gt 4
Y B SouTd 3MR TIRAT BT g2 3R R TRIS 4 MU 8F A AN DI I Job b &%
U Hob & JATSS B Y A [SETIT AT, T8 BIfdel IRIB & | Jo T & 36 319 oI
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fthed BT MaH, T gt 1t ITUd! ST 81,3157 31U $9 97 & SIRTEURT & 3R S0
SRITT & 31T 39 WA & AT T,FAR] TAT AR T B IR W, 3MMTD! T YHHHAAG &
T g favard § {6 89 3ud BY Bl § 3MUdh A1 81,391 MM 3R favard & e

3M9epl dgd g4I |

it a7ett eaR (f98R): |FuTafy Sit,# Uil &fiR Uil Urct ot dR% A ATaadh! el
TIRGAE AT E | ... AL, TR, 5T TR AT | §H BT TT &....(FIUTH)....EHD! STodl
E...(AUM)... ST & JATSCS...(AIHH)... &1 81 T ,37R &1 fHC BT HidhT el ST
..(FIT)... FUTIRT ST, AT H8d © 5 19 # 91 3@ 8 |1 a1 $8d ¢ 1% 9 H &= 3
2,4 el § o 717 4 il 980 $© W1 © | WR,31Y BIHE KT § | 8IS 8% A 1 & |
Ba Bl A & FTFD! TRIB Bl ST, BIfdel TRIB | §IR NI Blidel TR § | 3779 &
BT SR | AR 3R | 71 § | 3R &1 7cierd 8IdT & Haq HR dTell | GNP 9GS
R ATl | 3T BIfdel TRIB SAMAY & i AT TE Bl 7SS DR & R, 9 3 YD
AT g3l & SR 39 399 38 & fTY g MY 8,9 &b RA(eTh (2l I §AR I
AbS BIF MY & | Bl § IR | o7 | FIRE H ANl - I o1 Il 2 o 3
SURTERT 7 | AN DI Haq [l | AN 4 A AR I8 8,9 3TqD! AR ST 9 TSRI
A IW T T | MY ITD! AT Bl 9RUTS B, VT TART W1 2 | 84 19 © 3 <y
UEell HeAThId ATSAINC! AT B 96% H g o | ATSAINS! HHITH Bl 98% H &A1
Sford YTl BT [Tl SSRAT AT | BAR 1 $B HISAT DI Ig I1d guI o el A, afeb
3TTY B8] e B, GACHMI b 3R &ferd Bl & | d ST AT, IR Sl Y& AR I
2,31Ud] dRP IRIE Bl ToR ¥ oW V8 ¢ | BARI Ul $20T 8,92 & 1T 9T © [ 3
IT@! IRNE W W I | H TE IR R 9 3 ot Jg=iier TwRsal & A s
HIRBATE <l § AR JATID] B TR A 8N BT WRIAT fSere g |

st AIR® SMERABRIE): FHURT FEIGY, {9 Ugdl o AT & | a3
AT i I P SURTSYT 3R ST FHT & FUTIRT & WU H U+ Irecare] Hidg gl
BT AR W YD AT, TN 3R SKIDT HRAT § | FHTIT HB IS, STl b FHT AN
T TR TRIG | Bl 2 3R I8 F=ars Wl & e 3MIeT 5 HRIUR &7 B, 3MIBT ST 1cfid 8T
2,99 S §U 39 Ued DI Gl AN DI §9 I1d BT fA9arT & 6 Fe B i GRuT ]
2,99 TURT & §91Y G §Y 31T IHD! TRHAT DI TG BT B BRI | AT IHD! Soold
DI 3R TG BT BT | FHTILT ST, T8 91 Fe! © (b I8 Fa+ 599 9 &b 4l BRIS Al Bl
SITHIENTST, ST SHIG 3R ITd! MM BT TP Ul & | THI- &F 0 AN, Sil gt I3
8,9 <% &1 ufififea o= € | 891 I8 IR Bl & b <wr a1 Sl 9o 8,39l
frel-S[orey AT 1 | 59 aHaiy &1 91 e BT 8,91 i gt 2,98 9gd @
He@yul Bidl & | 84 favard € o ST8f e arw o ver, fquet aiiR il i o 98d
T 8,781 39 157 F9T AT AR e & Ga¥Ral © | 8 IRE &b AN I8l AlGE © I8
o, BR fIaRYRT & 9 I8l dI5[e € | 39 dravie dl s9RI Sl HIRM Bl 8,3 934
BIT 2,98 8T BT & 5 &9 9 9 ) AR S GAEH & foIg Hrf 1 | 991 S+ ©
3 3TaHT S U e 3TV 7, ATE 9% fewiiie &M @l 2RTad & a1 9134 aiderR g @t
2T & AT ATSAIRET BHIRM & 37ede & WU | 7Y Sl HrY {1 8,3MMqdb! Sl Brisrel
B E,3TDT 1Y 39 &1 B e 3R I8 I+ 3MUd ARG H Sib &1 I B R |
H 521 Teal & W1, T d1R R 3TYhT W DRl 8, 3T0T7a BRaT g |

SHRI D. RAJA (Tamil Nadu): Respected Chairman, Sir, my party, the Communist
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Party of India, and, I join all the hon. Members of this august House to congratulate you.
to assure you the fullest cooperation in running this House. Sir, I am new to this
Parliament, new to this Rajya Sabha so as you are. But, we know you are a great
academician, a great intellectual, you served as one of the outstanding diplomats, and,
you have rich experience. Sir, this august House has a glorious tradition and eminent
persons like Dr. S. Radhakrishnan and Mr. K. R. Narayanan and others served this
House as Chairmen and served the country as Vice-Presidents, and, now you are the
Chairman, you are the Vice-President of one of the largest democracies in the world,
and, we are quite sure that these traditions will be upheld. I must recall the immense
contribution made by outstanding communist leaders like Shri Bhupesh Gupta who
served, in this House, for, more than a quarter of century in strengthening the
parliamentary democracy in our country. I think, today, we are at crossroads, and, we
need to strengthen the parliamentary democracy that we have acquired and we will have
to strengthen the republican Constitution and the very republic of India.

Sir, everybody says that Rajya Sabha is the House of Elders but, now. I find that
there are quite good number of young people also sitting in this House. Rajya Sabha is
also considered to be House of States and here comes the question of defending the
federal polity of our nation, the composite culture of our nation. There can be
convergence of interest; there can be conflict of interest. Finally, when we arrive at
solutions, we should see that the interest of the nation is protected and upheld. That is
my concern and that should be our approach.

Sir, this august House should reflect the voice of the weaker sections, the voice of
the marginalized sections and exploited sections. There are references to the ongoing
process of liberalisation in the world, the globalisation in the world, but in this process,
the most politically marginalized, economically exploited, socially oppressed people
should not be neglected and their voice must be heard. I hope, this House will provide
them an opportunity to be heard, and, listen to their voice and address their concerns.

Sir, having said this, I must say that our country is a country which has tremendous
diversities. In fact, this great nation progresses through these diversities and this country
remains united through these diversities. And, here there is a need to uphold the secular
democracy, the values of secular democracy, and, there should not be any room for
intolerance, whether it is Treasury Benches, Opposition or the middle path — I do not
mind — but the country's interest must be protected and upheld. Nobody should
challenge the secular democratic fabric of our society and the secular democratic
character of our Constitution, otherwise the country will not be safe. So, Sir, on your
assumption as Chairman of this august House and Vice-President of our great nation, we
congratulate you wholeheartedly. We "assure you, having assumed the office of
Chairman, having assumed the office of the Vice President, we look at you as a great
Indian, as a great partriot and as a person committed to the country's interest. I wish you
all success in your work. And, on behalf of my party, I must make it very clear that you
can expect fullest cooperation from my party, the Communist Party of India. I wish you
all success. Thank you.

DR. (SHRIMATI) NAJMA A. HEPTULLA (Rajasthan): Sir, starting from the Prime
Minister, the Leader of the Opposition, the Deputy Chairman and other leaders of the
House who spoke and who will be speaking, whatever they have said about you, I
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fully endorse it. As you will know, the time is a constraint in this House. You will learn
it in a few days. So, I would like to confine myself to the fact that after filing my
nomination, when a journalist asked me how I was going to fight the election while the
numbers were not in my favour, I corrected him and said, "It is not a fight; it is a
contest". And, with the true democratic spirit, I contested the election, knowing that
very well and also knowing very well the responsibility of Opposition in a democracy
which is as important. Sir, I am a zoologist and you know that human heart is on the left
side. And, I hope, in a democracy also, left is the heart of the democracy. So, you would
look at the left. ...(Interruptions)..

it AR daT HRANTEH! 97 ) : 3T WU H Al 89 IS ©...(HGHT)

MR. CHAIRMAN : Please, let the hon. Member speak. ...(Interruptions)..

DR. (SHRIMATI) NAJMA A. HEPTULLA : Unfortunately, the Left are on the right
or in the middle and we are on the real left. So, I hope that you would look at the left
more than you would look at the right. I have heard a lot, but whatever experience I have
in this House, Mr. Chairman, as I told you, when I rang you after filing my nomination
paper, before and after your election, whatever cooperation you need from me, from my
experience, it will always be available to you. I will only say one thing, J&T TR KER

3TIDT TSI ARG B1,d e AT YSI PR I8 & | Fa NI I$-T are by, T TR
BIEEREEEINIENEI RN ER R R RN A R N NSRS IR EASE IS EICISICIAS CI C)
.

DACICANSUEL SRS IS CAS IR
P G | TR T S 3R YqdR BIell

o811 ST 9 3nft ST BT T 31T 1 &1 31esT et SITY <ifthe det T 81T, BT |
FITENN, S 1< [6Y 8,9 1< awl 811 AT T8I 81,8 1 IATID] &1 <RI TS | I8-9g
NIERIN

it o1 Aifg=eR RaE AolisI(doTe): FUIfT J8IGY,31M0d IIRTEURT U8 & fofg g
ST IR § 3191 TR 3 3R 37t aret, BRIl arehrell gor W1 B TR diadl Sff &f aR®%
J IAYD! Igd-Ig< 9918 T § |

FE A1 H IR Q@ oMY A1 St GRiY a1t donfaai ok Riadi &1 81 I8 8,5 e
FASTA b S il fl ofR &1 g5 erfl wiifd RRM srawrell aaf e ArgAIRe! B
BT IRIFEIE SR & 3R g ft ATSAIRET | € g7 ¢ § 399 sarer SRt & a1 3iR
RIT B FH<A & | 3T 319+ it & o6 7 -5 91 93 @irgsl ) & fohan, agi-
EI%TST@HTHG%WESI@T Iﬂﬁsmambassador??ﬂ'@mﬁo_vﬁ?{ﬁ—dﬁﬁéﬁm
AR G | AR HHIA P AIRAT Bl b AT I Yeb-al R HIfSHT § § e g |
STFCI—CF?[personalityﬁ@ﬁ@mﬁ@,ﬁﬁﬁaﬁﬁ@ﬁﬁmwI

H 3RER 3 fhR A MU 37T TR H 3R Ut RRIA pTell &1 (WRPR a1ee)
PI IR W Igd-9gd qUTS ol § AT MIP] IBH1 T § b 8189 &l Felr & forg ama
B ST 91 BTN 2T, a8 89 <1 | oY f2=< |

DR. K. MALAISAMY (Tamil Nadu) : Sir, it is my proud privilege and profound
pleasure to join my colleagues in congratulating you and in felicitating you. In the
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process of felicitation, I am standing in a dififerent footing. As a former bureaucrat, I
appreciate you, the most eminent and enlightened bureaucrat. Sir, I have listened to what
my colleagues have said. In fact, they are not exaggerating. On the other hand, they are
illustrating what you are. They have seen your background and your experience as a
former IFS officer in various capacities as Ambassador, as High Commissioner, as
permanent representative in the U.N., as an academician, as a visiting professor, as a
Vice-Chancellor; and, above all, as a champion of the cause of depressed, oppressed,
and suppressed. This is the way I also look at it.

After seeing your background, I really admire and adore you that this kind of person
has come to occupy a covetable position like the Chairman of the Rajya Sabha. Sir, with
your background, with your experience, and with your personality, it may not be very
difficult for you. Many friends have quoted various couplets. After seeing your
personality in totality, I am reminded of two famous lines by William Shakespeare when
he was picturising the most beautiful woman, Cleopatra, on earth. He said, "Age cannot
wither her, nor custom stale her infinite variety." Sir, I would put it in masculine gender.
Age cannot wither you, nor custom stale your infinite variety. You are a person of
infinite variety.

Sir, with this background, I want to speak more and more. But paucity of time and
other constraints warrant me that I should be brief. I shall try to be as brief as possible
and as quick as possible.

Before I conclude, I have a word of caution to you. As rightly said by many of our
colleagues, this is the House of Elders, elders with unique personality, with varied and
versatile capacity. Every one is unique in his or her own way. Is it so easy to handle
these people? It. is very difficult. This is the way I would like to caution
you.

Secondly, Sir, your predecessor, Mr. Bhairon Singh Shekhawat, was very popular
and very dynamic. He got absolute understanding with Members in the House. Sir, you
are succeeding a very popular predecessor. That again, will be a little bit difficult for
you to equate and excel him. This is my second point.

My third observation is this. You have to see the Opposition; you have to see the
right side; and you have to see all the Members. You have to satisfy the entire House.
While doing so, how you can manage the Treasury Benches, the Opposition Benches
and the UNPA, are the things you have to consider. As far as I am concerned, what I
could suggest to you is that when you allocate time, when you give chances, you have to
be extra considerate with the Opposition, still more considerate with the UNPA and
more and more considerate with AIADMK which is led by a famous leader, a
marvellous leader and a mass leader, Madam Jayalalithaa. Thank you, Sir.

DR. KARAN SINGH (NCT of Delhi): Mr. Chairman, Sir, Dr. Manmohan Singh, the
Leader of the House and the Leader of the Congress Party in the Rajya Sabha, has
already conveyed on behalf of all of us, our very warm support to you and our pledge
that we will cooperate with you in every way. Sir, as the Deputy Leader of the Congress
Party and as the Chairman of the Ethics Committee, there is one point I would like to
add. The Ethics Committee, which I have had the honour to chair for
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the last few years, has drawn up a code of conduct for Members of Parliament. This
code of conduct has been accepted by both Houses and by all parties and has been
reiterated time and again. My submission to you is that as you manage the proceedings
of the House, you could keep before you that code of conduct and urge the Members
that they should keep their debate within those parameters. A lot of the problems that
arise — a mention has been made of the disruption of the House and so on — would
disappear if all the Members voluntarily accept that universally accepted code of
conduct. Sir, as every body ended up with a verse, I will also end up with a verse of
Allama Igbal, which defines leadership in the most exquisite manner.

“fTTE goie, g faetars, s greirs,
BT & i WY, HR-Y-HRAT b fofg |

DR. P.C. ALEXANDER (Mabharashtra): Sir, you have been listening to warm
felicitations by leaders of political parties represented here. I stand before you and the
House as an independent to extend warm felicitations to you for your well deserved
election as the Vice-President of the country, in which capacity you are also the
Chairman of this House, You must have heard a good deal about the Rajya Sabha being
an unruly House. You must have read in the Press that very little business is being
transacted within the House and the House spends more time on demonstrations than on
debates. But, Sir, I wish to inform you that I have been watching the proceedings of this
House from my days as a junior officer from Officer's Gallery and now, I have the
privilege of sitting inside here. I should say, looking around the House, in my long
experience of witnessing as an outsider, I have never seen such an eminent collection of
talents in various fields of service to the nation as I see in the present Rajya Sabha. I
should say this not merely about the Members of the political parties, but also for the
independent Members, particularly the nominated Members. Looking at the
independent group and the nominated Members, you will see that some of the best
brains of the country are present in this House. So, this is a House of extraordinary
abilities, talents and capacities. The only trouble is that the rules of the House do not
allow the independents or the nominated Members adequate opportunities to speak in
this House and when they get the opportunities, the rules do not allow them to speak for
more than five or six minutes at a time. I am not blaming the rules but, I hope, even
with rules staying as they are, you as the Chairman should exercise your discretion,
looking at the person who is standing up, think of the contribution he is capable of
making on a particular subject and then, you have enough power to relax the rule of
four or five minutes that weighs us down in this House. I have known you for over a
quarter of century and I have interacted with you on various occasions and I know the
depth of your knowledge and the greatness of your experience. One last thing I wish to
say here. Many people in this House or outside the House may see you or speak of you
or write of you as a Muslim Vice-President. This is unfortunately a wrong tendency in
our country. We have elected a President of the country, and still, people refer to her as
Mahila President. She may be a Mahila, but she is the President of the country. You are
a very good Muslim in your individual life. I know that. But, you are the Vice-President
of the country, and we don't see you as a Muslim, not as a minority, but as a great
citizen of this country, elevated to the second highest position. I congratulate you. I
can't speak on behalf of a party. I congratulate you from the bottom of my heart on your
elevation to this high office. Thank you.
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£} TR Rig(ERITo) : TRAT ArEd # A 3TUd! aREdATE o & oY @eT gan
T | Y31 39 914 B gTp! HERE ATed A A& G © B 3 39 U O URE W
AT IR, ASAINST BHIE, TR | AYD! I 7 Selae a1 2,39 dRe IR M-
UECl § §O1 AT | B AN A J3I BT [ 31T a7 dIRHT,HIGAINRS] HHIYA &< g U
FAT TET AT ? H Pel [ T8 S 39 A1,9e% 8T AT 3R AR SR D! & (b S AT
U] TN, I8 B e R Y |

AR, 3T TR YT BT Hex © e AT F77 UIRe UR 32,309 <20 T A1 ST [ | 374t
B &b AR HHGR 7 MMUBI IRIP H 980 $ Hel & | § Il § P 59 < d I
B H, O IR BiATdel Uga- M Bith=1 3 3R Y IR IefHerd 4 o4
SR SN BI S gS,d9 i MY & | I I41 ah H 31T < P AP AH Yerbid o 3R
<A1 ah I I B Bl Igd! (AT | S9 97h I8 99 3 Gfehdl B AT b ga ged
3T e Bl YIRS W1, 98 ART ST 3T TR 21,931 1S & | ATI 5 -8 Sl H
o, S 1 Rl 2 o <=1 =1 317t 31uehT SR fhan 2 |

A 91, H I8 Hel aredl § (b 3MTdh BRIX F AT I 19 1 AT 2 | S
3MID! DTS Yo TS STl 2,31 Gav! URE TS foy Wl 8l & | G&T B, I8! a1 1
oIl X8 | § 3ITUeh] aRPare odl § | 9=dTs |

it AR SRN(HAERTS) : IHMfT 7eiey, R A1 & TRe 9 § 39 9 # 37!
T BRAT 8, AMET PRAT § [ 3T I &b SIRTEURT 9 3R 59 A& &b qurafer
T4 8 1 931 59 a7 B ggd il & P a9 f4gT 8,31 STl uR 39+ &1 b &3
RTSTEA R 8, 3R AN b STEET XE 8,37cI1TG e Gariae] & qrss dideR X8
g | § 3a1 1 B S I8 G B BRAT NI AT B, oAb TS B BRAT I
BT BRI, VAT H Araa g | H 7T YHBHAT SMID] SR <l § | 319 Fo7 i iR 95
e 8,39 S 1 <2 Bl 1 P 8l Fobdll ©,5% IR W YR1 fawarsy 8 3R #R7 ¥g faward
X SR & 6 31 &3] § 19 B dTel AN 39 [T A 8,984 AR AN 8, 1
TH YR <27 H ST ST 8,04 377 AR A= 8 99 8 |

TR, I8 WMFY B 1 © 6 TN 95 o1 We A M7 I A 8 2 € 15 98
S § b I8 B HRAT BHI-HHT B Al &b Y 9gd HIS 8rar & | H i quT1 1
afezierT o 3fR ST g1 I8 A & b fIam1 o™ ¥ea 3§ wewqul 8l 8,391 8
HE<d BT BT ATTD IFR H BT 8 AR IS 37T [T FH b Aol AeeT g1 T8 © dl
9% forg 49 efee & fzrdn ik 98 WIa @ agadhdl 9a9 SreT & | Rt frar e
AT A Y, ITh AI31 A YA, AT 6 HTd AT A0 BR Fbil, 8% AR &b A9 o
I Bl D! AHerl 3R 98 Feobell & R SHIY F8T A1 B B177, 39 9 SyraT
BT ATID IR H AT PR Gl &, AT A THAAT PP | 31 Al AHT b 3fedel & A
BT B H B PIs BISH 91 o1 oMl AR H 59 Aeh IR H G179 Jo fear gon
b TadT WY IS YT BT 37T T AR TS BT BRAT BIg BiS Tal I, TeT J-T
WRIATE |

§ Sira § o5 srewet & forg wady Aecayqut a1d fsaet T8 @t Bt 2 iR freger &
Sftaq § PIs AT B1H 8] BIdT 8,595 3d BRI & Thd 8,clb T fregerdr &
BT ST Al Yayd IR 57 3Gl B St BT FUAT T B H AGE 81 Fhahl ¢ |
Yqd eeufcr 5 sfegel el STt 8% IR bed o b 2020 T SHRT <21 YA 78 BT
12y | India should be a developed country by 2020 3R Tg FUAT FHR B & forg
Bl
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TETIT 3MaeTH 2,91 BT SH AU BT FHS B JMITIHT & 3R $H ATHR B & fo1g
3ITIe! I8 AGS <2 BT el el &, T8 AT W ¢ |

3T JTERIEID AT & Nee I AR MY S 2 b ALY et e g9 e
IR D &, 1T BRI AT A & | I 987 SIS & fory &1 farar, et
IIHEId Rl F oy B BT HRINAT H T8 h Bl g SR MIad! Jfa
DI, TARD] DI DTN DR GU ST &1 g fb-

Gl BT PR oIs a1 DI B dadR J U8l
YT g UIE YO Fal X IOl FAT S |

DR. BIMAL J ALAN (Nominated): Sir, I too would like to add my voice to felicitate
you in this Chamber. To welcome you, a lot has been said by more distinguished
Members about the achievements, the distinction and the contribution that you have
made to our society. Sir, this House has had some extremely distinguished leaders of
our society in you position, and I am sure that we are very fortunate in having you too
in the same position.

Sir, I do not want to say much because all your qualifications, everything that you
bring to this House is well-known. But with your permission, I would just like to add a
word on one of the issues that has been discussed, which is the role of the Rajya Sabha,
and this I do from a somewhat different perspective from the one that we have heard
from some of the distinguished speakers before me. I am a nonparty person; I am a non-
elected Member, a nominated Member, It also distinguishes us from the independent
elected Members, that we are non-elected, non-partisan Members. Now. the
Constitution did provide this. We are here because the Constitution provides that the
ordinary citizen of India should be represented in some way, in his own capacity, as it
were, non-elected, i.e. non-political and non-leader. I mean we may have some
achievements to our credit in some different spheres of our life, but the whole point is
that we are here. I am here for a very short term unlike all of the distinguished Members
that you hear who have been here for 15 years, 20 years, 30 years, for seven terms, eight
terms. I am here for one term. Therefore, I should say one or two words about the role
of the Rajya Sabha from the perspective of an average citizen, who is here for a short
time. I share the view of Dr. Alexander that this House has very distinguished body of
persons from all walks of life, on all sides of the House, irrespective of party
affiliations. So, it is not a point about the individuals or about the quality of the talents
that we have in this House, but what we have done to the House. That is what I want to
tell you.

This House has two or three different characteristics than the Lok Sabha. First, it
does not dissolve itself. It is supposed to be the House of States, the Council of States. It
is supposed to represent the States rather than the parties. It is also supposed to have
indirect elections. The whole point is that the legislators of the State Assemblies would
elect the representatives who can represent that State. Now, what have we done over a
period of time? It has nothing to do with the individuals; it has nothing to do with the
parties, but it has something to do with the way in which you handle this House of
Elders. You have the anti-defection law. You have the whip. The parties decide who
will be here. The State legislators nominally vote. But they have no choice. It is open
voting. You can't defect. There is the whip. So,
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depending on you party's strength, depending on your bargaining power, you can elect
anyone.

This House is also dominated by parties which was not the original policy. It was
supposed to be dominated by the representatives of the States, which were elected
indirectly. It is not happening. I am mentioning this not as a complaint because we are
very privileged to be here. We don't have the electoral backing for us. All of you are
leaders, we are individuals. But if you are worried about the separate role of the Rajya
Sabha, then you have to give some thought to the kind of rules that we have framed,
over a period of time, through legislation. It is that which is giving a kind of
undissolving role to this House, which was not envisaged in our Constitution. Maybe, it
is not necessary. Then, let us say it is not necessary. It is a duplicate of the Lok Sabha
dominated by parties and that is it. There is no harm in it. You can go through the same
legislative agenda on which you have neither the "yes" nor the "no" power. You can
always pass whatever legislation you want, once it has been passed by the Lok Sabha.
You can do whatever you want. The executive is supreme. You can dissolve the House
and reconvene after a week. That doesn't matter. But what I am saying is that if you
want the same thing, let us accept that it is the same thing as the other House. The only
advantage is that we don't have to dissolve ourselves. The only advantage is that we can
nominate and elect the Members as we wish, and some of us have the great privilege of
being here and also have the advantage of being here without elections. So, the House
has its advantages. But it is not a different role. Thank you very much.

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Chairman, Sir, on behalf of my party, DMK,
I extend profusely our heartiest congratulations to you on having been elected as Vice-
President of this vast nation and the Chairman of this august House. Having served the
nation in various capacities, you have made your mark on all the tracks that you have
come along all these days. Along with the Members of this House, the people of this
nation repose their confidence in you, and you will certainly uphold the dignity and
tradition of this august House and safeguard the principles of democracy. We, trained
like soldiers by our esteemed leader, Dr. Kalaignar, assure you the fullest cooperation in
maintaining the decorum of this House; and I am of the strong opinion that your tenure
as Chairman of this House will, of course, have a place in history. Thank you.

DR. FAROOQ ABDULLAH (Jammu and Kashmir): Mr. Chairman, I represent the
National Conference of Jammu and Kashmir. I congratulate you on becoming the
Chairman of this House and the Vice-President of this great nation. I am very grateful to
those friends who wanted to nominate me, and I am glad that you are the one who has
been elected. Dr. (Shrimati) Najma Heptulla would say that there are many more friends
on whom you can rely and I am sure that you will be successful one day. To the
Treasury Benches, I would like to say that I had been the Chief Minister of a very
difficult State. How did I win the opposition? I did it by trying to accommodate them as
best as I could. Even in zero hour, Mr. Prime Minister, when the Minister is not
supposed to reply to some of the important points that are raised, if the Government had
a report, I would rise up and try and speak so that the opposition could get the benefit of
the knowledge that the Government had. Sir, as I have said and I am sure all of you must
know it, this House is very difficult House. Dr. Alexandar did say that there are wise
men here. But, unfortunately, the wise man's
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voice never gets up. There are people who shout and shout so severely that nothing is
heard. I pity those children who look at those television programmes and see us fighting
as if we are in a fish market. One of the things which I would like to tell the hon.
Members is that we are unable to accommodate each other. The Communist Party of
India threatens the Government on the nuclear issue. I wonder whether they will stand to
that when it comes to it. -We are trying to really score points for elections. Are we really
building a strong India? Do we really think of the poor who are suffering today, who are
in the middle of floods whether in Bihar or in Bengal or in other parts of the nation? I
wonder whether we really do think of that. If we vow to think, of that, then I don't think
the disruptions in the House should be so severe that we collect our Rs. 1000/- and walk
out without being bothered about what is happening to the nation. Dr. Karan Singh did
bring the rules before you. How many of us have really read those rules or will ever
obey those rules? This is a difficult House. You are sitting on a Chair which is full of
thorns. May God give you courage of running it. The only way you run it is. Sir, I will
tell you frankly, if you will be just, not because of the party that has elected you, but
trust in the Almighty that he alone is the one who is the giver and he alone does take. If
you are just to all sides, whether this side or that side or the middle, there will be no
trouble in this House. You will hear us. I hope they will patiently hear you. If they
speak, we should hear them patiently. We should not feel that we are going to score
points because it is finally the people of India who will elect whichever Government has
to come in two years. They are not the people that were therein 1952 when Pt.
Jawaharlal stood for elections. They have changed. They are educated. They know what
is right and what is wrong. I congratualte you on behalf of my party and on behalf of my
people who suffer everyday irrespective of their religion. I agree with Dr. Alexander
that you are a born Muslim. But above all when you are sitting on the Chair, you are an
Indian and you are a just Indian and we expect justice from you as Indian. May God
give you that courage. May God give courage to all of us who sit on this side or that side
or in the middle that we will defend India's integrity and Indian's honour at all times to
come, irrespective of anything. Thank you.

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Mr. Chairman, Sir, everybody
from all parties has congratulated you on your accomplishments and on your election to
this high post of the republic and of this Hosue. I, on behalf of myself and on behalf of
the Swatantra Bharat Party, the only liberal party in this country, join all in
congratulating you...(Interruptions).

I am only one but you are all coming to my point of view. Sir, I feel that this is more
than an occasion for self-congratulations that this House has found wisdom to elect a
person of your accomplishments, qualities of intellect and heart. There have been
references to the rowdy behaviour in this House. As a first-time Member and as a long-
time farm leader, I would like to state that the reason is that the present rules do not
bring in light the interventions of the people who make a significant contribution. Even
an Edmond Burke or a Mark Anthony would go unlistened to while those boisterous
elements, who shout, get reported because unfortunately the Presiding Authority often
yields to them and adjourn the House. One request I would like to make to you is, as a
Member who has never been to the Well and as a Member who had never shouted,
please do not succumb to the pressures of adjourning the House; let the House continue
as it is. and ensure that even those who represent
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only small groups get an occasion to speak and put forward their points of view. Thank
you very much.

SHRI DINESH TRIVEDI (West Bengal): Mr. Chairman, Sir, this is a very pleasant
occasion of welcoming you to this high Chair of the temple of democracy. On behalf of
Trinamool Congress, I welcome you, Sir. I have seen that there are three occasions in
this House when there is pin-drop silence. One is, when we welcome; the other is, when
we bid farewell, and the third is the sad occasion of obituary.

I will try and stick to the occasion for which we have assembled here today. We are
very proud and privileged to be a Member of this temple of democracy, and you are
doubly privileged to be on this high Chair of democracy. Sir, there will be many
occasions which, I am sure, will come when we can discuss the pros and cons of running
this House. I have a lot to say, but today, I will not use that occasion. I would plead only
one thing before you. We have talked about protection of minorities, which ,is very
essential. Today I seek your protection, because you are the protector, to protect the
rights of the majority, and the majority, I am talking about is we the backbenchers. I am
sure you will be very kind to us. Thank you very much. Sir. I once again welcome you.
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DR. BARUN MUKHERIJEE (West Bengal): Sir, I rise on behalf of my party, the All
India Forward Bloc to congratulate you heartily on your assuming the high office of the
Chairman of this august House and the Vice-President of this great democratic country
of ours. We are happy and proud to receive a great personality like you in whom various
glorious streams of knowledge and experience have merged together. We hope the
House will be greatly benefited by your wisdom and guidance. As you would appreciate,
there may be conflicting ideas and divergent views amongst many



Felicitations to [13 AUG., 2007] the Chairman 21

of us, and these are very often expressed through occasional fiery speeches by many of
the hon. Members in the House. But on one point we are all together and that is. the
interests of the country. I hope that you would always guide the House towards this
common point of view of all the hon. Members.

Before I conclude, I have one humble submission, Sir, Please, do allot some time
not only to Members of big parties but also to Members of those parties which are
bracketed here as 'other parties'. Let all of us contribute collectively to the
proceedings of this august democratic House. Thank you.

SHRI K. NATWAR SINGH (Rajasthan): Mr. Chairman Sir. I do not hold any
position in the Government or in my party. 1 am speaking to you as someone who has
known you for over 45 years, and known you extremely intimately. I just want to
reiterate what Shri Tarlochan Singh said, that when the Non-Aligned Summit took
place in March, 1983, you were Chief of Protocol and 1 was Secretary-General of the
Summit, under Shrimati Indira Gandhi. At the Commonwealth Conference in the same
year, in November, you were the Chief of Protocol and I was the Chief Coordinator.
And when Indiraji passed away, you, Tarlochan Singhji and I worked so hard because
our hearts were broken, our lives were cut into two, to see that nothing went wrong for
her funeral. I just want to say two things. Your refinement of character reminds one of
Dr. Zakir Hussain. Having known you so long, all 1 can say is that we are singularly
fortunate that an Indian of your eminence, of your distinction, of your temperament and
your sensitivity presides over this House. We wish you good luck; we wish you
success. You will need both, Mr. Chairman. Till ten days ago, I addressed you by your
first name, now I shall address you as "Sir". All the best to you in the years to come.

DR. (SHRIMATI) KAPILA VATSYAYAN (Nominated): Mr. Chairman, Sir. it is
providential that I should follow Shri Natwar Singh because as he has said, some of us
have known you for four decades and more. I was hesitant to speak here because
articulation in words is not necessary to speak about either your accomplishments or the
hopes for the future or for that matter stand here to give you advice. But, Sir, as I look at
that Chair and you in that Chair, as an old woman, I remember, as Dr. P.C. Alexander
remembers, sitting there or elsewhere, the great people who have occupied that Chair
and the legacy that that Chair brings with it, a Dr. Radhakrishnan, a Dr. Zakir Hussain,
not to mention the entire galaxy of other giants. Equally important has been the legacy
that has adorned this Bench, the nominated Members the Rashtra Kavi Maithlisaran
Gupt who aroused this nation, a Dinkar and many, many others, a Rukmani Devi, a
Prithvi Raj Kapoor, who in each of their fields was responsible for changing the
destinies of this country at very vital fundamental levels. And, finally, I rise because I
wish to endorse very strongly and quite explicitly the points that have been made by
respected Dr. P.C. Alexander and Dr. Bimal Jalan in respect of both timings as also the
rule? and the nature of the Rajya Sabha, if it is to be the Rajya Sabha, a Sabha of
wisdom. Thank you, Mr. Chairman.

MR. CHAIRMAN: Hon. Leader of the House, Hon. Leader of the Opposition, Hon.
Members of the Rajya Sabha, the Indian Parliament, an individual in a multitude of a
billion becomes a celebrity when summoned by your sovereign decision to become the
thirteenth incumbent of this august office of the Republic. The virtue of the democratic
process is obvious. Equally evident is the burden of the twin responsibilities
entrusted. The enormity of the task induces humility. I am
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overwhelmed by the warmth of your welcome and the confidence you reposed in my
stewardship of this office. I can hardly find words to express my gratitude. 1 do pledge
my utmost effort to discharge my duties with fairness and impartiality and to make
every effort to protect and defend the rights and privileges of this Council.

Ours is a parliamentary democracy whose form and objectives are inscribed in the
Constitution. Its institutions have stood the test of time. We, nevertheless, need to
reiterate and reinvigorate our commitment to them and to their operational modalities.
In such a system, the majority to my right and the minority to my left, both play an
equal part. Here, I can do no better than to recall the words in this House of the first
Vice-President of India, Dr. Sarvepalli Radhakrishnan of revered memory and I quote:
"A democracy is distinguished by the protection it gives to minorities. A democracy is
likely to degenerate into tyranny if it does not allow the opposition groups to criticise
fairly, freely and frankly the policies of the Government. But, at the same time,
minorities also have their responsibilities. Well, they have every right to criticise, their
right to criticise should not degenerate into wilful hampering and obstruction of the
work of Parliament. All groups, therefore, have their right and have their
responsibilities."

Over the years, this House has developed rules of procedure and conventions for the
conduct of business. These have been amplified by the rulings of the Chair. They
constitute an invaluable compendium. The assigned duty of the Chair is to ensure that
all play by these rules. The referee in a game of hockey or football does carry coloured
cards in his shirt pocket. A good game, however, is one in which the need to use these
cards does not arise. It is my fervent hope that with your cooperation, the latter mode
would characterise our common endeavour.

Hon. Members, even though I am a new comer to this august body, as a citizen I am
not unaware of its deliberations. Much has been done, continues to be done and would
be done here to promote the national agenda. In an era of rising .expectations, however,
our work has to respond to changing perceptions and requirements of the people and
particularly of the weaker sections of our society. They, after all, constitute the
overwhelming majority of our population.

The challenge lies in the need to ensure equitable distribution of the fruits of
development. The challenge also is to seek justice through substantive equity and
meaningful fraternity. The will to do so is one aspect of it. Institutional efficacy and a
delivery mechanism is another. Both are integral to the process of change. Delays
aggravate matters. We need to recall Macaulay's caution: "Excesses of people are
directed against those whom they suspect of interfering with the public good". Each of
these imposes an additional responsibility on the representatives of the people. A few
days back, my very distinguished predecessor rightly observed, "The quality of
governance in a democracy will critically hinge on the quality of business transacted in
the Parliament".

I make bold to suggest that an awareness of this would be a first step in meeting
public expectations.

I conclude with an Urdu couplet that has often been a fair guide to me personally:
e &1 3ot aifee g-g-Afa 7 2

I thank you once again for the welcome extended to me.



